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Written Answers 1748z ..

Amets of Goan Company

8137, Shri Sequeira:
Sbhr{. Kameshwar Singh:

Will the Minister of Defence be
pleased to state:

e

(a) whether it is a fact that the
assets of the Company ‘Estaleiros
Navais De Goa Sarl’ are being utilized
by the Mazagon Docks' Ltd., and if
so, for how many years;

(b) the liabilities of the said Com-

pany to its shareholders and its credi-
tors;

(¢) the extent to which these liabi-
lities have been settled; and

(d) the action Government propose
to take in the matter?

The Minister of State in the Minis-
try of Defence (Shri B. R. Bhagat):
(a) ‘Estaleiros Navais De Goa' has
been on lease to Mazagon Dock
Limited, Bombay, since 14th April,
1962,

(b) and (c¢). The share-holding of
the Estaleiros Navais De Goa consists
of 62,500 shares of Rs. 100 each, 51,990
of these shares are held by Govern-
ment of India or Autonomous and
Semi-autonomous Bodies under the
Government of India or the Govern-
ment of Goa, while 10,510 shares are
held by private share-holders.
According to the books of the old
Company it had a liability of
Rs. 4,55,255.00 to its creditors. The
question of settlement of Habilities can
only arise after the Company is re-
activated.

(d) Steps are reactivate the Com-
pany are under examination.

Nepali Political Refugees in India

8138, Shri 'Baburap Patel: Wil the

Minister of External Affairs, hl pleas~
ed to state:





